
* * Writtw Answers JYAISTHA U, 16* (SAKA) Written AMMrs 2 a

The MMMr  ef  Inrtgaflea aad
Power CDr. K. L. Sae): (a) Yea..

(b)  Hi*  broad fcrtuiw of  the 
achssne. aa tentatively finalised,  are 
that for the Central Equipment Pool 
lrbkib will be aet up in the  Central 
Water and Power Commission, earth- 
moving and construction  equipment 
wfll be procured for renting out  to 
State Irrigation project*. After  the 
need of one pnjeeta for the equipment 
so allotted is over, it will be transfer­
red to another State/Project accord­
ing to needs. The Pool, will however, 
not cover the requirements of equip­
ment in respect of projects already 
tied to specific  foreign   credits. 
The  accounts   of  the  Central 
Equipment  Pool  will  be  main- 
tained on commercial  basis and the 
scheme will be  operated on a  no- 
proflt-no-loss basis. The programme 
of work in any State will be examined 
at the time the equipment is rented 
out to the individual State,  so that 
on completion of one  project,  the 
equipment is deployed  on  another 
project in the same State or an an­
other project in another State as may 
be considered necessary. Proper faci­
lities for up-keep, maintenance,  re­
pairs and overhaul of  machines will 
be provided by the Central and Re­
gional workshops in each State.

The total cost of operation of the 
scheme over a period of five yean IB 
estimated to be about Rs. 55. crores 
(gross) inclusive of Its. 26*1 crores ot 
foreign  exchange  component  for 
equipment and initial spare parts.

The object of setting up the Pool 
is to achieve more efficient utilisation 
of  earthmoving  and  construction 
equipment on irrigation projects.

Constraottan Works ia Of. 

WL Shri K. N. Panday: Will the 
IClniatar at Maaalag be  pleased to 
state:

(a)  whether It ia a tact that  the 
Central Government have provided 
a* 1 «Mm far wjntnrHnw weeks

minor irrigation and education in Uttar 
IVadash during tbe Fourth Plan period; 
and

(b)  if so, the works which will be 
undertaken in the State?

The HkMer ef nasakw, mifalw 
aad Chemicals aad Soeial  Weite* 
(Shri Aeokjt Mehta):  (a)  and  (b).
Central Government does not provide 
assistance for construction works  as 
such. The outlay* for each of   the 
programmes of agricultural  produc­
tion, minor irrigation and education, 
are deteimined by the State Govern­
ments on the advice of the Commission. 
The details of the programmes such 
as requisite construction works   are 
sanctioned by the State Government. 
Central assistance is related to over­
all programmes.

Medical Personnel and Contraceptives 
for Sweden

122. Shri K. N. Pasdey:  Will the 
Minister of Health and family Plan­
ning be pleased to state:

(a) whether the Government   of 
Sweden have approached Government 
to provide contraceptives and medical 
personnel for intensive family plan, 
ning work in their country; and

(b) if so, the details thereof?

Hie Minister of Health and Family 
Plaaaiag (Dr. S. Chandrasekhar): (aj 
Yea.

(b) The matter is under negotiation.

Welfare of IMhal peepla la Weet 
Beam

US. Sbri Saasar <**:  Will the
Minister of tek Welfare be pleased 
to state:

(a)  whether Government are aware 
that large parts of tribal areas of Ban- 
kura and PuruUa Districts of   Weet
Bengal are under the grip of  (tear 
famine conditions; and

<*> whether Oiimb it fcave 
dattakaa Mr etfkMM «C aerial




